
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No. t597 /(]I[AHI/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

A'ITENDENCE.CUM.ORDER SHEET OF THE HEAzuNG OF MUMBAI BENCH OF
THE NATIONAL COMPA}IY LAW TzuBUNAL ON 05.01.2018

NAME OF THE PARTIES: Saicon Steels Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SI RE

, Norrtt.. 4rora fi6areo,a

ORDER
CP No. 1597lI&BP/CLB/MB/MAH/2017

V. NALLASENAPATHY
14ember (Tech n ica l)

At request of the parties, list this matter on 25.1 .2018'

sdl- sd/-

B.S,V, PRAKAS'iI (UUAN
14ember (ludlcial)


